
 
COURT-II 

Before the Appellate Tribunal for Electricity 
(Appellate Jurisdiction) 

 

 
Appeal Nos. 260 of 2013, 285 of 2013 & I.A. No. 105 of 2014.  

     
Dated :  21st August, 2014 

 
Appeal No. 260 of 2013 

GVK Industries Ltd. (Phase-I)  …   Appellant(s)  
Versus 

 
Eastern Power Distribution Co. of  
Andhra Pradesh & Ors.    …   Respondent(s) 

 

 
Appeal No. 285 of  2013 

Transmission Corporation of  
Andhra Pradesh & Ors.    ….  Appellant(s) 
 
      Versus 
 
A.P.E.R.C. & Anr.    …..  Respondent(s) 
 

 
Appeal No. 260 of 2013 

 
Counsel for the Appellant(s)  : Mr. M.G. Ramachandran 
       Ms. Poorva Saigal 
       Ms. Swagatika Sahoo 
 
Counsel for the Respondent(s) : Mr. S.B. Upadhayay, Sr. Adv. 
       Mr. Anand K. Ganesan 
       Ms. Swapna Seshadri 
       Mr. K.V. Balakrishnan for APERC 

 

 
Appeal No. 285 of 2013 

 
Counsel for the Appellant(s)  : Mr. S.B. Upadhayay, Sr. Adv. 
       Mr. Anand K. Ganesan 
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Counsel for the Respondent(s) : Mr. M.G. Ramachandran,  

Ms. Poorva Saigal & 
Ms. Swagatika Sahoo  

       Mr. K.V. Balakrishnan for APERC 
 
 

 
ORDER 

 Heard Sh. S.B. Upadhayay, learned Senior Advocate for the appellant in 

Appeal No. 285 of 2013. 

 

 Post the matter for further hearing on 

  

1st September, 2014. 

   (Justice Surendra Kumar)       (Rakesh Nath) 
Judicial Member            Technical Member  
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